ITEM NO.118 REGISTRAR COURT. 1 SECTION IIIA
SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS
BEFORE THE REGISTRAR MRS. RACHNA GUPTA
Civil Appeal No(s). 1859/2011
COMMR .OF INCOME TAX,MYSORE & ANR. Appellant(s)
VERSUS

KARNATAKA BANK LIMITED Respondent (s)
Date : 07/07/2015 This appeal was called on for hearing today.

For Appellant(s)
Mr. Om Prakash, Adv.
Mr. B. V. Balaram Das, Adv.

For Respondent (s)
UPON hearing the counsel the Court made the following
ORDER

Sole respondent has been served.

Statement of case has already been filed by both the
parties.

The appeal stands complete.

Registry to process to list the same before the Hon'ble
Court, as per rules.

(RACHNA GUPTA)
Registrar
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